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No. 31 
11.07 AM 

Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair 
 

1.  11.07 AM The Chair directed that no business other than the listed business for the day i.e. 
discussion on Motion of Confidence will be taken up for discussion by the 
House. 
 

2.  11.08 AM Shri Ramvir Singh Bidhuri, Hon’ble Leader of the Opposition argued with the 
Chair and requested to inform the House of the matters raised by the Opposition 
Party.  Other Hon’ble Members of Opposition Party also argued with the Chair, 
demanded discussion on Notices given by them and displayed placards.  
The Chair repeatedly requested the Hon’ble Members to take their seats and 
assured that they would get their chance to speak on the issues they wanted. 
 

3.  11.18 AM Discussion of Motion of Confidence continued: 
4. Shri Ajay Dutt 

Hon’ble Members of Opposition Party continued to argue with the Chair and 
disturbed the proceedings of the House. 
The Chair   repeatedly requested the Hon’ble Members of Opposition Party to 
resume their seats. 
However, the Hon’ble Members of Opposition Party continued to disrupt the 
proceedings of the House.   
The Chair named Shri Vijender Gupta and later Shri Om Prakash Sharma, Shri 
Jitender Mahajan, Shri Abhay Verma, Shri Ajay Kumar Mahawar, Shri Anil 
Kumar Bajpai and Shri Mohan Singh Bisht, Hon’ble Members of Opposition 
Party as they entered the well of the House one by one. As the Members refused 
to leave the House voluntarily, they were escorted out of the House by the 
Marshalls on the directions of the Chair. 
Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition walked out in protest.  
 

5.  11.30 AM Discussion of Motion of Confidence continued: 
The following Members participated in the Discussion: 

4. Shri Ajay Dutt concluded his speech 
5. Shri Akhilesh Pati Tripathi 
6. Shri Raaj Kumar Anand 
7. Shri Jarnail Singh 
8. Shri Madan Lal 
9. Shri Praveen Kumar 
10. Shri Abdul Rehman 
11. Shri Bhupinder Singh Joon 
12. Shri Somnath Bharti 
13. Shri Rajendra Pal Gautam, Hon’ble Minister of Social Welfare   

Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the discussion.  
The Motion was put to vote and adopted by voice vote. 
 
 



6.  01.23 PM Shri Saurabh Bharadwaj, Hon’ble Member sought a division of votes. 
The Chair directed recording of votes by division. 
The division of votes was carried out.  
The Chair informed the House of the division as under : 

i. 58 votes in favour of Motion of Confidence. 
ii. 0 (Zero) vote against Motion of Confidence. 

iii. 0 (Zero) vote on neutrality on the Motion of Confidence. 
The Chair announced that the following Motion of Confidence moved by the 
Hon’ble Chief Minister on 29.08.2022 was adopted by the House: 
“That this House expresses its confidence in the Council of Ministers”. 
 

7.  01.25 PM The Chair expressed gratitude to the Hon’ble Chief Minister, Hon’ble Deputy 
Chief Minister, Hon’ble Ministers, Hon’ble Leader of Opposition and Hon’ble 
Members before adjourning the House sine-die. The Chair also expressed thanks 
to the staff of Assembly Secretariat, Officers and staff of various Departments of 
Delhi Government, Security Agencies and Media for their cooperation in the 
smooth conduct of the proceedings of the House. 
 

8.  01.26 PM National Anthem – Jan-Gan-Man  
The Chair adjourned the House sine-die. 
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